BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
- AHMEDABAD

C.P. (1.B) No. 71/7/NCLT/AHM/2017

Coram: _  Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 17.08.2017

Name of the Company: - Sacrato Capital Pvt. Ltd.
' - - Vs "
Anil Ltd.

Section of the Companies Act: Section 7 of the Insolvency and Bankrupcy
- Code

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION _ REPRESENTATION  SIGNATURE

1 NATALHA Q,UTA—RAA ;  A—b’\/ : ’\"PPL-\CA'NT ' C&M\&m

p) MIQQRGT bESA’I . Ab\/OCA‘T'é_ . RE?- POND E)\P'T ,J? .

ORDER

Learned Advocate Ms. Natasha Sutaria present for Fmanmal Creditor/ Applicant.
Learned Advocate Mr. Nisarg Desai i/b Nanavati Associates present for Respondent

Objections _not ﬁled.

Heard arguments of Leamed Counsel for Applicant and Leamed Counsel for
Respondent. -

Order reserved. - ' '
BIKKI RAVEENDRA BABU '
MEMBER JUDICIAL

Dated this the 17th day of August, 2017.




